
IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI 

INDEX 

IN 

COMPLIANCE AFFIDAVIT ON BEHALF OF 

UTT ARAKHAND POLLUTION CONTROL BOARD 

(Respon�ent no. 4) 

m 

Original Application No. 614/2022 

Rasesh B Vissanji & Ors. 

Applicant 

Versus 

State of Uttarakhand & Ors. 

Respondents 

SI.No. Particulars Pg.No. 

1. Index

2. Compliance Affidavit

3. Annexure No. 1 (Copy of office order dated

29.08.2024.)

-4. Annexure No. 2 (Copy of minutes of meeting 

dated 16.10.2024.) 

Dated: October, 2024 

Mukesh Verma 

Advocate 

(Counsel for the UK.PCB) 
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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI 

COMPLIANCE AFFIDAVIT ON BEHALF OF 

UTT ARAKHAND POLLUTION CONTROL BOARD 

(Respondent No .4 ) 

1n 

Original Application No. 614/2022 

Rasesh B Vissanji & Ors. 

State of Uttarakhand & Ors. 

Applicant 

Versus 

Respondents 

AFFIDAVIT of Dr. Parag 
Madhukar Dhakate, aged about 4 7 
years, S/o Sh. M.B. Dhakate 
Presently posted as Member 
Secretary, Uttarakhand Pollution 
Control Board, Dehradun. 

Deponent 

I, the above-named deponent do hereby solemnly affirm and state on 

oath as under: 

Uttarakhand Pollution Control Board Uttarakhand and is competent 

to sign and swear the instant affidavit. 
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